
191 Written Answers FEBRUARY 23, 1973 Written Answers

afar* *>tt fan* a m  ?pr*ptt

1TVFT *?TT% % faq ift *T$ SrfWcTT
78 b. «ft *mt fatfftr ?m? : -Farr 

faff *Rft vr  sr?n̂  Ht w n str̂ i fr  
(®F) ^fhFT^TTfrmgrT' »T?T cfî T 
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Dchvejv oi Avios to Indian An lines 
by H A L

7f,7 SHRI SAMAR MUKHERJEE 
Will the Mimstei of TOURISM AND 
CIVIL AVIATION be pleased to Mate

(a) whether the Indian Airlines has 
informed Government that the delay­
ed delivery of third batch of Avios 
anciaft by the Hindustan Aeronautics 
Limited, Bangalore will result m 
heavy losses to the an lines during 
the curient yeai,

(b) if so, the reasons foi the delay, 
and

(c) the action taken by Government 
to ensure prompt delivery of aircraft?
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THE MINISTER OK TOURISM AND 
CIVIL AVIATION (DR KARAN 
SINGH): (a). Yes, Sir.

(b) and (e) According to thp re­
vised delivery schedule the first oi 
the latest batch ol 10 aircraft was to 
he delivered to Indian Airlines in 
April, 1972 and the 10th aircraft in 
Apnl, 1973. So iai three aiieiaft 
have bt-en received by the Corpoia- 
tion. Hindustan Aeronautics Ltd, 
Kanpur have advised Indian Airlines 
that there are some production pro­
blems which aie being examined in 
consultation with their collaborators 
M s. Hawker Seddely Ltd. The re­
maining aircraft are expected to be 
delivered shortly after these pjoblems 
have been lesolved

Delivery of aircraft booked with 
If.A.L. by Indian Airlines

788. SHRI SAMAK MUKHERJEE’ 
Will the Minister of TOURISM AND 
CIVIL AVIATION be plea.sed to state.

(n) what wa«, the original program­
me of delivery of the last of the ten 
ujrciafts tor which orders weie placed 
with H A I by Indian Airlines;

<b) whether the delivery schedule 
was subsequently revised and if so, 
\\ hen is the due dale for completion 
of dehveiy, and

(c) whether the delivery is likely 
to be made and if not, the reasons 
therefor?

THE MINISTER OF TOURISM AND 
CtVJL AVIATION (DR. KARAN 
SINGH): (a) The tenth aircralt was 
to be delivered in September, 1972.

(b) and (c). According to the re­
vised delivery schedule, the first air­
craft was to be delivered in April, 
1972 and the tenth aircraft in April,
1973. So far three aircraft have been 
received. Hindustan Aeronautics 
Ltd., Kanpur, have advised Indian 
Airlines that there are some produc­
tion problems which are being exa­
mined in consultation with their col­
laborators M|s. Hawker Siddeley Ltd. 
The remaining aircraft are expected

to be delivered shoitly after these 
production problems have been re­
solved

Tenure of Office held by General
Manager of Subsidiary Bank under 

State Raiik of India (Subsidiary 
Ranks) Act.

739. SHRI SAMAR MUKHERJEE: 
Will the Minister of FINANCE be 
pleased to state whether under State 
Hank of India (Subsidiary Banks) 
Art, the General Manager of a Sub­
sidiary Bank cannot hold office for a 
period exceeding 4 years?

THE MINISTER OF FINANCE 
f SHRI YKSWANTRAO CHAV AN): 
In terms of section 29(3) (b) of the 
State Bank of India (Subsidiary 
Banks) Act, 1959, the geneial mana­
ger of a jsubsidiai.v bank shall hold 
nfttee foi such term not exceeding 
four ye^rs and subject to such con­
ditions a> the State Bank may, with 
the approval oi the keseive Bank, 
specify at the time of hi-, appoint­
ment. H(»\*e\0!, under sub-section 
'4) of section 29 of the said Act, the 
geneial manager vacating his office 
is eligible Io? le-appointment

Export of Products manufactured by 
Small Scale Sector

790 SHRI K LAKKAPrA- 
SHRI P. M. MEHTA

Will the Minister of COMMERCE 
be pleased to state:

(a) whether hus Munstiy has taken 
a series ot measure:* to step up ex­
port of pioducts manufactured by the 
Small Scale Rector: and

(b) if so. the broad outlines there­
of"

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C GEORGE): (a) Yes, Sir.

(b) Government have taken various 
measures to Step up export of pro- 
due U manufactured by small scale




